Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016
Name of the Corporate Debtor - Whiskers Infracare Private Limited
Date of Commecement of Liquidation - 15.10.2024
List of Stake holder as on 26.12.2024
List of Operational Creditors creditors Government Dues

Employees
State Insurance
Corporation,

11.12.2023

32,64,089.00

32,64,089.00

Unnsecured

NA

NA

NA

NIL

CGST &
Central Excise
Division,

11.12.2023

2,06,362.00

2,06,362.00

Unnsecured

NA

NA

NA

0.39

NIL

CT & GST
Circle,
Bhubaneswar-

11.12.2023

32,634.00

32,634.00

unnsecured

0.06

NIL

Employees
State Insurance
Corporation,
Sub Regional
Office, Marol

11.12.2023

1,43,28,262.00

1,43,28,262.00

Unnsecured

27.31

NIL

v

GST Benz
Circle
Vijayawada

11.12.2023

13,87,632.00

13,87,632.00

Unnsecured

2.66

NIL

Total

19218979.00

19218979

36.64




